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Domchaach and M/s. C. H. (P) Ltd. P. O. 
Jhumritilaiya are habitual defaulters under the 
Employees' Piovident Fund in Bihar region ;

(b) whether the above noted companies and 
others have not deposited even the workers' 
share of Provident Fund contributions which 
have been deducted from their salaries ; if so, 
the arrear amount involved ;

(c) whether criznioal cases under Sec. 406 
and 409 I. P. C. have ever been filed against 
them ; if so, when and the particulars thereof ;

(d) whether some of the cases filed under 
Sec. 406 and 409 I. P. C. in Bihar region for 
P. F. default have failed because of irregulari
ties in the complaint petition itself and if so, 
the particulars of the cases having failed ; and

(e) the action being taken against those 
erring and irresponsible officers on whose 
account those cases failed ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHADIL- 
KAR) : (a)to(e). The administration of the 
Employees’ Provident Fund is the concern of 
the Central Board of Trustees set up under the 
Employees' Provident Funds and Family Pen
sion Fund Act, 1952 and is not the direct con
cern of the Central Government. The Provi
dent Fund authorise* have reported that the 
information is being collected. It will be laid 
on the Table of the Sabha in due course.

Asfcikodo (Ernakulam) Sea Mouth cloaed 
due to  deposit of Silt

7945. SHRI VAYALAR R A V I: Will the 
Minister of AGRICULTURE be pleased to 
ttate :

(a) whether Government are aware that the 
Azhikode (Ernakulam) sea mouth has closed 
due to the deposit of silt and the entire fishing 
industry of the area has come to a stand still; 
and

(b) if so, the steps taken to remove the silt ?

THE MINISTER O *  STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) A sand bar 
has formed at the entrance of the Azhikode 
Sea Mouth. As a result fishing vessels have to 
take a  circui touts route to the sea. This has

adversely affected fishing activity in the area, 
and there have been representations from the 
fishing industry in this connection.

(b) The Government of Kerala have been 
making efforts to obtain a dredger on loan 
from the Cochin Port Trust and other organi
sations. As there is a shortage of dredgers, and 
available dredgers which are suitable for this 
work are heavily committed on other important 
projects, it has not been possible to obtain a 
dredger so far. The Government of Kerala 
have since finalised arrangements to purchase 
a dredger at an estimated cost of about Rs. 1.5 
crores. Pending manufacture of the dredger, 
efforts are being continued to obtain a dredger 
on loan.
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